No. LFA (O.A. No. 278/2024)- 016~ 27|87 ’25)‘4
Office of the Deputy Commissioner,
District Sirmaur at Nahan (H.P.)

To

The Registrar,

Hon’ble National Green Tribunal,
Copernicuc Marg,

New- Delhi-
E-mail-judicial-hgt@gov.in

Sub:- Submission of Action Taken Report in pursuant to
order dated 03.05.2024 passed by Hon’ble NGT in

the matter of Original Application No. 278/2022-
titled as GP Bhatanwali Vs. Union of India & ors.

Sir,

In compliance of Hon’ble National Green Tribunal
order dated 03.05.2024 in the matter of Original Application No.
278 of 2022 titled as Gram Panchayat Bhatanwali Vs. Union of
India & Ors, the Action Taken Repot is being filed herewith.

It is requested that Action Taken Report may be

presented before the Hon’ble National Green Tribunal for kind
consideration.

Yours faithfully,
Encl. As above

RSpAY Grmmissioner,
[Hiieieh StrmaurtH.P.)
Respondent No. 5
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431 BEFORE THE HON'BLE GREEN TRIBUNAL, PRINCIPAL
BENCH, NEW DEHLI

Gram Panchayat of Bhatanwali Village ....Applicant
Versus
Union of India & Ors. ....Respondents
INDEX
Sr. | Particulars Page No.
No.
1. Action Taken Report on behalf of T 4o
Respondent No.5
2. Copy of Minutes on dated 27.05.2024 & Yy 4o &
10.07.2024 ( Annexure A & B)
3. Report of Executive Officer, Municipal g +te /S
Council, Paonta Sahib. (Annexure ‘C’)
4, Report of Deputy Conservator of Forest, 19 4o 28

Paonta Sahib. (Annexure ‘D’)

5. Report of Sub-Divisional Officer (Civil), 2) fv 218
L Paonta Sahib. (Annexure ‘E’)

Dated:- 23.0%.24

Place:- Nahan

PR
Dis iIrmaur, Nahan (H.P.)

ﬂtsfoh de~d Mo g



o 432

PAL
BEFORE THE HON’BLE GREEN TRIBUNAL, PRINCI

BENCH, NEW DEHLI.

Gram Panchayat of Bhatanwali Village ....Applicant

Versus

Union of India & Ors. ....Respondents

Action Taken Report in compliance to the order passed by the
Hon’ble National Green Tribunal in Original Application No. 278 of
2022-titled as Gram Panchayat, Bhatanwali Vs. Union of India &

Ors. on behalf of Respondent No.5

1. That the instant matter was listed before this Hon’ble
Tribunal on 03.05.2024 when the Hon’ble Tribunal was pleased to direct
the respondents No. 2, 3 & 5 to take appropriate remedial measures in
discharge of the statutory obligations and file further action taken report
in the regard.

2. That in compliance to the order, dated 03.05.2024 passed
by this Hon’ble Tribunal, a meeting was convened under the
Chairmanship of Respondent No. 5 on 27.05.2024 & under the
Chairmanship of Additional District Magistrate on 10.07.2024 with the
authorities of other concerned departments in order to utilization of the
amount of environmental compensation and other remedial measures,

the copies of minutes of the said meetings are annexed herewith as

Annexure-A & B.

3. That in pursuance of the decisions, taken in the aforesaid
meetings the Executive Officer, Municipal Council, Paonta Sahib,
District Sirmaur has intimated to this office vide letter No. S.L

MCP/2024-1066 date 22.07.2024, that their office has already deposited

=
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5
an amount to Rs. 10,30,000/- with the Forest department Paonta Sahib
for Miyawaki Plantation. He has further, submitted that the work of
waste processing at Soild Waste Management site has been outsourced
through private agency (M/s Suntan life) since, April, 2024 and all
machineries shall be installed by the said agency before 25.07.2024. The
parts of screening machine have already been delivered at the proposed
site and weighing machine has already installed at the site. One No. of
OWC machine for wet waste processing and two Nos. of baling machine
for dry waste has already handed over to the said private agency

(Annexure-C).

4. That in pursuance of the decisions taken in the aforesaid

~ meeting, the Deputy Conservator of Forest, Paonta Sahib has submitted

the action taken report & point wise details of Miyawaki plantation
carried out by the Forest Department vide his office letter No.
Acct/Budget/NGT(OA No. 278/2022)-1846 dated 19.07.2024 is annexed
as (Annexure-D). As per report of Dy. Conservator of forest, Paonta
Sahib, pre-plantation work has been completed and plantation work is
being carried out in the ongoing monsoon season. He has further,
submitted that an amount of Rs. 522999/- has been utilized for interlink
chain fencing of entire proposed plantation area. The amount of Rs.
75415/- has been utilized for construction of Gate for inter chain
fencing, Rs. 189055/- for land leveling mixing of soil, Rs. 60945/- for
purchasing of vermi compost and Rs. 93000/- for the construction of

concretion in bottom and plinth DPC with GI fence area alongwith inter

chain fencing in the proposed area.

5. That in pursuance of the decisions taken in the aforesaid
meeting, the Sub-Divisional Officer (Civil), Paonta Sahib, District
Sirmaur vide his office letter No. SDK/SDO(C)/Paonta/2024-2695 dated
24.07.2024 (Annexure-E) has intimated to this office that the land for

installation of Soild Waste Processing site measuring 04-00 Bighas has



- e
been identified in Mauja Dhaulakwan (Rural Area), Khasra No.
941/312/1 out of Khasra No. 941/312 total measuring 64-08 Bighas and
the case for transfer of above said land stands submitted to the Deputy
Commissioner, Sirmaur. The matter regarding transfer of land is under

process.

Keeping in view, of the submissions made in the above para
No. 1 to 5 of action taken report, it is respectfully submitted that the
present OA may kindly be considered for disposed of in interest of

justice please.

{misslones

¥sBioner,

District Sirmaur (H.P.)
Respondent No.5

434
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MINUTES OF THE MEUETING REGARDING OA NO. 278/2022 TITLED AS GRAM
PANCHAYAT OF BHONTAWALL VILLAGE VS UNTON OF INDIA & OTHERS HELD ON
27-05:2024 AT 04:30 M UNDER TUE CHAIRMANSHIP OF DEPUTY COMMISSIONER
SIRMOUR AT NAHAN (1P).

A meeting was held on 27-05-2024 at 04:30 PM under the chairmanship of the Deputy
Commissioner, Sirmaur regarding OA No. 278/2022 titled as Gram Panchayat of Bhontawali Village Vs
Union of India & Ors . The following were present in the meeting:-

1. Sh. Gunjeet Singh Cheema, Sub Divisional Magistrate, Paonta Sahib, District Sirmaur (HP)

Sh. Al Parmar, Regional Officer, PCB, Paonta Sahib, District Sirmaur (HP).

(V5]

Sh. Karan Singh, Block Development Officer, Paonta Sahib, District Sirmaur (HP)
4. Sh. Mohan Singh Chauhan, R.O, Forest, Paonta Sahib, District Sirmaur.

At the outset, the chairman welcomed all the officers/officials present in the meeting after that
the Regional Officer. Pollution Control Board, Paonta sahib, district sirmaur has apprised the chairman
about the current status of the OA No. 278/2022 titled as Gram Panchayat of Bhontawali Village Vs Union
of india and Ors. The following direction have been given by the Hon'ble National Green Tribunal vide
their order dated 03-05-2024 -

. “ Objection, if any, to the report of the joint committee may be f iled by email at judicial-
n;vr’“ agov.in preferably in Ihe Sform of searchable PDI/ OCR suppor: ted PDF and not in the Sorm of
image PDI at least one week befm ¢ the date lerehy fixed.” (30-07-2024)
rgieal o, 2o Municipal Counzel, Peonte Schib, respondent no. 3- IIPCB and,
respondent no. 5- Deputy Commissioner, Sirmaur are directed 1o take appropriate remedial measures in
discharge of their statutory obligations and file further action taken reports. ”

In this regard, the department wise deliberation and decisions taken in the meeting is as under:-

1. Forest Department
The representative of the forest department has apprised the chairman about the latest status for

costoration of environment through a custemized Mivawaki Plantation which is as under-

/‘Ur\ iy Eu) unmmuul Mn‘m ‘ll\l pl.l_nlal:on in ILS[)CL! nl Paonm Salnh, Foreet Divi lSl()ll ) !

|
|
|

Fund allotted for the | Particular work Status
el year 20324 [ f
1 10,320000/- ‘ « Interlink-chain fencing work | As per the report of DFO, Paonta

N - . 4 . < ol
LOVC Paonta Sabib Sahib dated 17-05-2024, an amount of
¢« Land leveling, carriage of soil | RS, 5,22.999/- has been wtilized for |
mixing of vermicompost interlink- chain .fcncing of the entire |
proposed  plantation  area  and

,‘
| was transterred !
I the said amount in 1
avour of D ), a | . N .
f"“?"' of DFO, Paonta ’ incl.cost of vermicompost and
Sahib on 16-01-2024) . .
| other moisture materials.
i

preparation before mansoon planting.

ﬁHUn“-‘(

/ﬁﬂuﬂ;
Superintendent Cr-I,
D.C. Office Sirmaur.

remaining  amount Rs. 5.07 lacs is |
being incurred for advance |

works/water  supply and soil |
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R.c.(ill_ir”c;{cnrl'of ~ | Particular work Status
| the funds for

the financial year

2024-25. : [
4034004 «  Procurement /purchasing of | As per the report of DFO, Paonta

Sahib dated 17-05-2027, the |
demand letter has been sent to the |
Regional Officer, PCB, Paonta |
Sahib for the same.

tall plants and shrubs

e Planting of plants 1/C digging
and filling of pits.

*  Procurement of bamboo sticks

*  Watering of plants in dry
season through water tanker

|
e The RO, PCB Paonta Sahib has]
(cte). ‘

sent demand of the said amount to

the Member Secretary, HP State |
Pollution Control Board, Shimla i
vide letter No. 606-609 dated 25- |
05-2024. ‘

|

After discussion the chairman issued directions to the Regional Officer, PCB Paonta Sahib

to provide funds to the tune of Rs. 4,03,400/- as demanded by DFO, Paonta sahib after the
completion of MCC for the financial year 2024-25 so that remaining work could be completed well ..
in time. The Chairman also issued direction to the Regiona! Officer, PCB, and Divisional Officer
Forest, Paonta Sal.ib to ensure the completion of work before the date of final hearing ie. 30-07-
2024,

Municipal Council, Paonta Sahib

The chairman has given the following directions to the Municipal council, Paonta Sahib :-

The Executive Officer, Municipal Council, Paonta Sahib to carry out fogging/sanitation of the

area around solid waste processing site and adjoining village to reduce the problem of flies

mosquitoes and foul smell.
2 To ensure that all the garbage vehicles of the area should be covered with tarpaulin to prevent

bad odor and the vehicles are also being inspecte by the MC, staff from time to time.

W)

To ensure about installation of all the proposed machinery ie weight bridge, Traummel machine,
road dust, sweeping machine, shredder etc at the concerned site. The machinery so installed must be
in working order. '

4, To ensure to aware citizens to segregate dry and wet waste with the help of pamphlet, social
Campaign and other remedial activities so that waste collector may not face any problem to

collect and segregate dry and wet waste.

A< sk

= |
Supes mmm\')

- DP.C. Office Sirmaur
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3 The Block Development Officer/ Tchsildar Paonta Sahib

The Block Development Officer, Paonta Sahib has apprised the chairman a site

comprised in Khasra No. 941/312, measuring 64-08-00 Bigha situated at Gram Panchayat Dhula
Kuan recorded as “3rofl 31d€ @7 " has already been identified for the Solid Waste

Management Plant,

Keeping above facts into consideration, the chairman issued direction that if land !
identified falls under Forest Conservation act, the case for FCA permission may be prepared,
accordingly.

The chairman directed to the Regional Officer, Pollution Control Board, Paonta
Sahib to coordinate with dll other stakeholder departments and do the needful in the matter and

submit final action taken report within tein days, positively.
The meeting ended with a votc of thanks to and from the chair.

(Sunliz&%AS,

puty Commissioner,
Sirmaur at Naxan

- Endst No. LFA (OA No. 278/2022)- V640 * Dated:- g [ 6 \ Qm
Copy is forwarded for information and necessary to :-

The Sub Divisional Officer,(C),Paonta Sahib, District Sirmaur at Nahan.

The Deputy Conservator of Forest, Paonta Sahib, District Sirmaur at Nahan.

The Executive Ofticer, Municipal Council, Paonta Sahib, District Sirmaur.

The Regional Officer, Pollution Control Board, District Sirmaur.

The Tehsildar, Paonta Sahib, District Sirmaur.

6 The Block Development Ofticer, Paonta Sahib. District Sirmaur.

(Sum%%&

Deputy Commissioner,
irmaur at Nahan.

O =~ S R S

ﬁl—fcs?"v(

@iﬁv«

0

Superintendent Cr-1,
DOCD OfﬁL\l- Sirnl‘ﬂ.v v
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VINUTES OF THE MEETING REGARDING OA NO. 278/2022 TITLED AS GRAM
PANCHAYAT OF BHONTAWALI VILLAGE VS UNION OF INDIA & OTHERS HELD ON
10-07-2024 AT 03:30 PM UNDER THE CHAIRMANSHIP OF DEPUTY COMMISSIONER
SIRMOUR AT NAHAN (HP).

A mecting was held on 10-07-2024 at 03:30 PM under the chairmanship of the Deputy
Commissioner. Sirmaur regarding OA No. 278/2022 titled as Gram Panchayat of Bhontawali Village Vs

Union of India & Ors. The following were present in the meeting:-

! Sh. Mohan Singh Chauhan, Range Forest officer; Paonta Sahib, District Sirmaur.

Sh. Sanjeev Gupta, Tehsildar, Paonta Sahib, District Sirmaur (HP).
3. Sh. Mukesh Kumar, JEE, O/o Executive Officer, Municipal Council, Paonta Sahib, District Sirmaur.
i Sh. Naveen, JEE. O/o Regional Officer, PCB, Paonta Sahib, District Sirmaur.
6 Sh. Vinod Kumar, District Co- Ordinator, SWM, District Sirmaur.

At the outset, the chairman welcomed all the officers/officials pr‘cscnt in the meeting after that
the representative of Regional Officer, Pollution Centrol Board, Paonta sahib. district sirmaur has apprised
the chairman about the current status of the OA No. 278/2022 titled as Gram Panchayat of Bhontawali
Village Vs Union of India and Ors. In this regard, the department wise deliberation and decisions taken in

the meeting is as under:-

1. Forest Department

The representative of the forest department has apprised the chairman about the latest status for

restoration of environment through a customized Miyawaki Plantation which is as under-

[Fund allotted Particular work Status W

'i For the financial year

202425 | L R o

[ 4,03,400/- e Procurement /purchasing of | The representative of  Pollution |
‘ ‘ tall plants and shrubs Control Board has apprised the |
‘ e Planting of plants I/C digging | chairman the said amount has been |
| and filling of pits. transferred in favour of DFO, Paonta ‘
f e Procurement of bamboo sticks| Sahib. ]
' e Watering of plants in dry | \
: scason through water tanker | The  representative  of  Forest \
| (etc). department has apprised the chairman \
| _ the remaining work related to the |
( miyawaki plantation has been started
- I at the concerned site. ' l}

After discussion the chairman issued directions to the Regional Officer, PCB Paonta Sahib
and Divisional Officer Forest, Paonta Sahib to cnsure the completion of work before the date of
final hearing ie. 30-07-2024.

Atfe ¢t

2 oﬁ«lmy
Superintencent G-
D.C. Offi(
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Municipal Council, Paonta Sahib

The chairman has given the following directions to the Municipal council, Pa.0n~ta Sahib :-
I The Executive Officer. Municipal Council, Paonta Sahib to carry out fogging/ sanitation of the

area around solid waste  processing site and adjoining village to reduce the problem of flies,
mosquitoes and foul smell.

2 To ensure that all the garbage vehicles of the area should be covered with tarpaulin to prevent
bad odor and the vehicles be inspected by the MC, staff from time to time.
To ensure installation of all the proposed machinery ie weight bridge, Traummel machine, road dust
sweeping machine, shredder etc at the concerned site. The installed machinery should be in working
condition within one week. Action taken report be send to this office within ten days.

4 Toensure 1o aware citizens to segregate dry and wet waste with the help of pamphlet, social

campaign and other remedial activities so that waste collector may not face any problem to
collect and segregate dry and wet waste.

3 The Block Development Officer/ Tehsildar Paonta Sahib

The Block Development Officer, Paonta Sahib has intimated vide letter No. PB/ SBM/-
G/2024-25-1505 dated 09-07-2024 that development Block Paonta Sahib has identified the site of
Gram Panchayat Dhola Kuan where the solid waste management plant is proposed to be established.
All codal formalities regarding land transfer be completed and submitted to the Sub Divisional
Officer. (C), Paonta sahib.

Keeping above facts into consideration, the chairman issued direction to the concerned SDM
and DFO, Paonta Sahib that if land so identified falls under Forest Conservation act, the case for
FCA permission may be prepared, accordingly.

The. chairman issued direction to the Regional Officer, Pollution Control Board, Paonta Sahib
to coordinate with all other stakeholder departments and do the needful in the matter and submit final
action taken report within five days, positively. '

The meeting ended with a vote of thanks to and from the chair.

(Sumgit[l(hi 1a) IAS,
Deputy Commissioner,
Maur at Nat\a '

Endst No. LFA (OA No. 278/2022)- S&§6 Dated:-&a ;‘ﬂm{.
Copy is forwarded for information and necessary to :- *

The Sub Divisional Ofticer,(C),Paonta Sahib. District Sirmaur at Nahan.

The Deputy Conservator of Forest, Paonta Sahib, District Sirmaur at Nahan.

The Executive Officer, Municipal Council, Paonta Sahib, Diétrict Sirmaur.

The Regional Officer, Pollution Control Board, District Sirmaur.

The Tehsildar, Paonta Sahib, District Sirmaur.

The Block Development Officer, Paonta Sahib, District Sirmayr

A< s A ] (Sumit Khihta) [AS,

- Depysy Commissioner,
Sigaur at Nahan,
0'4-, 202Y

Superintendent Gr-I,
D.C. Office Sirmaur,

AN D W —
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No. Sl. MCP/ 2024- \06’6 Dated-227§-2024
'

OFFICE OF THE MUNICIPAL CC/UNCIL PAONTA SAHIB DISTRICT SIRMIAUR H.P

To

The Deputy Commiss ier
at Nahan District Sir. . ur
Sirmaur H.P

-

Subject:-  ACTION TAKEN REPORT Gy BEHALF OF RESPONDENT NO.2 MUNICIPAL COUNCIL,

PAONTA SAHIB, IN COM:' 'ANCE OF ORDER DATED 03.05.2024.

Sir,!
Please find the enclosed herewill: 1ction taken reporton behalf of respondent No.2 Municipal
Council Paonta Sahib with reference case no/ORIGINAL APPLICATION No. 278 Of 2022 IN RE: GRAM
PANCHAYAT BHATANWALI VERSUS U: \ON OF INDIA & ORS furtherin this connection Action taken

report forwarded to you for necess: atlion please.
7
Executive O ,
. Municipal Council
W Paonta Sahib
Copy to:-

1. Worthy Director UDD Shimla . Information Please.
11on Control Board for necessary action Please.

1. Regional Officer HP Sate Poll"

‘ Executi {er,
_ AA<s Tad Municipal Council

% (9,(4/ Paonta Sahib
Superintendent Gr-I,
D.C. Office Sirmaur’ '
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3.5. Current Issues and Recommendations of the Joint Committee: The
following are the key issues which requires attention by the authorities’
along with recommendations of the Joint Committee under AO No. 278 of
2022 Gram Panchayat of Bhontawali village versus Union of India & Ors.

Recommendations by Joint Committee:

Action Taken By MC Paonta Sahib

As elaborated in Section 3, the MSW
Disposal Facility is required to obtain
Environmental Clearance under the
provisions of EIA Notification, 2006, as
amended from time to time. Further, the
existing facility is operating without
obtaining Consent/Authorization of State
Pollution Control Board. It is recommended
that an appropriate action is taken by HSPCB
and MC, Paonta Sahib, in this regard, for
operating the facility as per applicable
Environmental Laws/Rules

It is submitted under EIA Notification 2006
the municipal solid waste management
involves various steps like door to door
collection, segregation, composting, refuse
derived fuel RDF making, waste to energy
generation through waste to energy plants
and disposal in scientific landfills. The above
activities expect landfill site, if proposed
stand-alone activities not are covered under
item 7 (i) off EIA notification 2006, hence do
not required prior Environmental clearance.
In case the activities of composting RDF
making and waste to energy plant ( up to the
15 MW) are proposed at an existing landfill
site they do not attract the Previous of the
EIA notification of 2006 so M C Paonta have
not any landfill site and waste to energy
Plant.

Municipal Council has proposed customized
Miyawaki Plantation around the Facility, the
implementation of which is yet to be started.
Further, the proposed plantation will be
effective in controlling the foul odour after
more than 6 years. It is therefore
recommended that boundary wall which is
currently 9 feet high is raised to 20 feet
height with Gl sheets or other means
without further delay, to prevent dispersion
of foul odour in the nearby villages. This is
the main issue raised by affected villages and
also observed by the joint Committee

It is submitted that MC Paonta sahib already
deposit the amount of (Rs. 1030000 (ten lakh
and thirty thousand) for forest department
regarding Miyawaki Plantation and work has
been started by the forest department.
Further as per the recommendation of
committee the height of boundary wall be
increase 10 to 20 feet MC Paonta has been
purposed MRF shad and work has been
started will be completed by 25™ July

The entire facility has been paved with
concrete tiles, but the channelization of the
leachate generated from the waste storage
area to the leachate collection tank is yet to
done. It is recommended that this is done on
priority besides making arrangement for the
treatment of collected leachate in a time
bound manner, for preventing generation of
foul odour from leachate.

It is recommended to mechanize the

AH< sFent

=2
28
Superintm U\

D.C. Office Sirm=a:.:,

It is submitted that leachate collection tank
has been constructed already. And connected
through pipeline with pits.

It is submitted that the work of waste
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Material Recovery Facility (MRF) by installing
Trommel Screening System along with
shredder as already proposed by MC, Paonta
Sahib

processing at SWM site has been outsourced
to private agency since April, 2024 (M/s
Suntan life) so all the machinery will be
installed by agency before 25" July ,2024 the
parts of screening machine has been already
delivered at the site and Weighing machine
has been already installed at the site ( one no
OWC machine for wet waste processing and
two no of baling Machine for dry waste
already handover to agency by MC for
smooth processing of day to day collected
waste.

Installation of Weighing System to measure
the actual quantity received and processed is
recommended

Weighing machine has been installed by the
agency which is awarded work of waste
processing at SWM Plant Kedarpur and
functional since April 2024

It was observed that despite having
provisions for Organic Waste Composting,
these facilities are not being utilized
properly. It is recommended that log books
are maintained in each section for recording
inputs and outputs for regular monitoring
and taking corrective actions.

All the machinery utilizing by the agency at
the swm site and all the logbooks of waste
input and output maintained by Agency
which is verified by MC authority time to
time.

The receiving municipal solid waste is stored
in open and it is recommended that waste is
stored in the covered area.

It is submitted that the capacity of plant is 9
to 10 ton per day but 15-16 ton waste
receiving par day at SWM plant so work of
construction of shad for stores of waste has
been awarded work has been started and will
be completed by 25™ July 2024.

The facility is receiving around 15-16 MT
waste per day, whereas the capacity of the
facility to process the waste is only 8.5
MTPD. The waste which is left unprocessed
is subjected to decomposition leading to
generation of foul odour by the time it is
sent to outsourced facility.

The work of waste processing has been
awarded to Private agency and strict
direction has been given to agency for
processing day to day waste which is received
at plant and in April month 2024 approx. 45
tone extra waste has been lifted by agency its
own plant at Jatwar Ambala.

AHeStest

G

Superintendént
D.C. Office Sirmauir,

Yours Faithfully

7a )
\ -

; L‘ v
xe uy officer

Municipal Council Paonta Sahib
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Annexure-2 Pictorial evidence of plantation doing by Forest department surrounding SWM Plant

Paonta Sahib, Himachal Pradesh, India

CHHV+C22, Ranbaxy Rd, Paonta Sahib, Ganguwala, Himachal Pradesh 173026, India
Lat 30.428302°
Long 77.694836°

RRESe ;
B .

Paonta Sahib, Himachal Pradesh, India
CHHV+C22, Ranbaxy Rd, Paonta Sahib, Ganguwala, Himachal Pradesh 173025, India
Lat 30.428302°

Long 77.694836°

16/07/24 12:12 PM GMT +05:30

intendent
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Annexure-3 Pictorial evidence of leachate collection tank

CHJW+7883, Paonta Sahib, Kedarpur, Himachal Pradesh 173026, India
i Lat 30.428826°
| Long 772.605204°
| 20/07/24 10:46 AM GMT +06:30

S R i

Superintendent r-1,
p.C. Office Sirmaur,
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Annexure-4A Pictorial evidence of installation waste Separator cum trammels Machine

\ - . Paonta Sahib, Himachal Pradesh, India
| % 3 CHJW+783, Paonta Sahib, Kedarpur, Himachal Pradesh 173028, India
‘ ¥ . § Lat 30.428734°
y Long 77.60498"
18/07/24 12:17 PM GMT +05:30

: ¥ 5 e v < '14_3 .
i e % e “ 7 R ePs Mep camera |
Paonta Sahib, Himachal Pradesh, India
CHHV+GC22, Ranbaxy Rd, Paonta Sahib,; Ganguwal
Pradesh 173026, India guwala, Himachal
Lat 30.428502°
p § Long 77.694892°
le 3 19/07/24 02:46 PM GMT +06:30

Ale i o
=4
A /ﬁfﬁfz, 2
superintendent Ge-1,

D.C. Office Sirmaur,
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ighi actual quantity
Annexure-5 Pictorial evidence of Installation of Weighing System to measure the q

received and processed.

e

GPS Map Camera |

Paonta Sahib, Himachal Pradesh, India

CHJW+783, Paonta Sahib, Kedarpur, Himachal Pradesh 173025, India
Lat 30.428799°

Long 77.695176°

16/07/24 01:26 PM GMT +05:30

. oo R

-~ e
» i B S
- iy e Carveeer

FPacnta Sahnih, HimMmachal Pradosh, lndlia
CHOW+Z7E83. Facnta Sanib. Kodarpur,
Lat 30.428 751
Lono 77.6065121°
CB/OFT/ZA OR:AZ PR GRMT +O0B:30

FHimacnal Pragean 173026, India

L A9/97 /i iiey
190000 co2a 13res
sviwl

LG
: "':"""'f",’f 2 AN/ /2800 sy
PR S AV 0I/%000 i Li5e
R P E TR - 7 LA LR B TT Y

B s e S

r

e

ivie

Ve dusuy

ENZL TS PR PIT T

- .
superintendent G ?‘
J D.C. Office Sirmaur,
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Annexure-4-B Pictorial evidence of Installation MRF Shad for storage of waste. ( work under Process)

Paonta Sahib, Himachal Pradesh, India

CHHV+C22, Ranbaxy Rd, Paonta Sahib, Ganguwala, Himachal Pradesh 173025,
India »

Lat 30.428533°
Long 77.5694723°
: 19/07/24 02:47 PM GMT +05:30

: Sahib, Himachal Pradesh, India
= CHHV+C22, Ranbaxy Rd, Paonta Sahib, Ganguwala, Himachal Pradesh 173025,
india o’
Lat 30.428633° *
“ Long 77.594723°
19/07/24 02:47 PM GMT +05:30
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Annexure-6 Pictorial evidence of collected waste logbooks maintaining in th
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GPS Map Camera '
Paonta Sahib, Himachal Pradesh, India p
CHJW+783, Paonta Sahib, Kedarpur, Himachal Pradesh 1730285, India
Lat 30.428784°
Long 77.695183°
20/07/24 11:31 AM GMT +05:30
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20/07/24 11:31 AM GMT +08:30
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Annexure-7 Pictorial evidence of covered area for RDF and dry waste

OWC Machine Shad

§ o QWG PRANT

Paonta Sahib, Himachal Pradesh, India
CHJW+783, Paonta Sahib, Kedarpur, Himachal Pradesh 173028, indla

Lat 30.428738°
Long 77.506188°
20/07/24 11:32 AM GMT +05:30
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i

Paonta Sahib, Himachal Pradesh, India
CHJW4783, Paonta Sahib, Kedarpur, Himachal Pradesh 173025, india
Lat 30.42874°
3 Long 77695072°
20/07/24 11:33 AM GMT +05:30
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4 Paonta Sahib, Himachal Pradash, india
CHJW+783, Paonta Sahib, Kedarpur, Himachal Pradesh 173025, india
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' Long 77695009°
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The Deputy Commissioner,
Distnct Sirmour, at Nahan, HP.

of India & others.

Himachal Pradesh Forest Department
Paonta Sakib Forest Division
Email:- dfcpaonaagmail.com

nne vrcCD-)
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Action Taken Report of OA No. 278/2022 titled as Gram Panchayat of Bhantawali village vs u nic

With respect tc the subject cited above, it is intimated further that the latest status report abot

restorat:on of environment through a customized Miyawaki Plantation, in Rampurbeli beat in Forest Division Paonta Sahi
suncer OA No. 278/2022 titled “Gram Panchayat Bhantwali v/s Union of India” as given as under. It is further to be Note
inat as discussed during the meetings as well, plantation activity cannot be carried out before monsoon season.

| Latest action taken report Funds Expenditure (Rs.)
o Allotment
. The :nterchain fencing work has | 1030000/(re ; Rs. 5,22,999
| been executed {online | ceived  on | (utilized) for interlink
| tendering process) and other | 16.01.2024) | chain fencing of the
i advance works like land entire proposed
‘ levelling, soil mixing and plantation area.
| preparation of :
ii/ermicompost etc is being
| completed before Monsoon
| plantation activities of the
'i concerned area (customized
! Miyawaki Plantation around
" the waste treatment facility
‘at  Bhatanwali) and s
I ongoing.
i,-_ — e
{ C/o Gate for interchain fencing Rs. 75415/- (utilized)
{ in Rampurbeli beat. Work completed
T Lang leveling mixing of soil Rs. 189055/- (RTGS
with vermi-compost. under process) Work
: completed
i Purchasing of Vermi T T reY—
| 3sing ‘ermi Compost. Rs. 609 45/- (m
| Process) Work
_ 1,--__— . completed
AHes+=s) ]
20202,

Superintendent Gr-1,
D.C. Office Sirmaur.
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5. | C/o of Concretion In bottom

and plinth DPC with Gi Fence

area alongwith Interchain
fencing area in Rampurbell.

—

Rs.9
process)
Complet

As per direction received
through «+ Minutes of the
Meeting under Chairmanship
of Additional  District
Magistrate Sirmour at Nahan
regarding OA No. 278/2022
Titled as Gram Panchayat of
Bhantawali r/o VS Union of
India & others held on
18/12/2023 at 04:00 PM. The
demand letter has been sent
to Regional Officer, HPPCB
Paonta Sahib, HP vide this for
disbursement of funds for
Customized Miyawaki
Plantation under OA No.
278/2022 to amounting of
Rs. 403400/- (for plantation
purpose work like
Procurement/purchasing of
tall plants and shrubs,
Planting of plants I/C digging
and “filing of  pits,
Procurement
sticks, Watering of plants in
dry season through water
tanker{etc) be completed in
the concerned
area(customized ~ Miyawaki
Plantation around the waste
treatment facility =~ at
Bhatanwali) under Paonta
Sahib Forest Division)

of bamboo |

Awaited still
for 2024-25
(required
urgently
before
monsoon
plantation)
amounting to
Rs
4,03,400/(re
minder
issued vide
office letter
no. 592
dated
16.05.2024
and letter
no. 1082-83
dated
25.06.2024)

Plantation

ongoing

monsoon session 2024-

25.

3000/- (RTGS under

Work
ed

activity

- for this Rqry_\ppur-beli

ties ONGOINg in
Beat. .

Endorsement No. Acct/DPR/NGT(OA No.278/2022)/

1.

This is for favour of information please.

Copy is forwarded to:-

A Hcst~ed

CF Nahan for information please.
£0-cum-SDM Paonta Sahib for information please.
Regional Officer, HPPCB, Paonta Sahib, HP.

\%"\}:‘H

sossene

2H e H oW .
Superintendent Gr-1,

D.c' ofﬁ"P Q" AN

Yours faithfully,

Paonta Forest

Dated, .tq;—.ﬁ.qﬁ.a}t.

Deputy Cons

@@onta Sahib, H /
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